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Seizure of Third Party goods by Col- 
lectorate of Central Excise Madurai

618. SHRI K. SURYANARAYANA:
Will the Minister of FINANCE be
pleased to refer to the reply given
to USQ No. 5426 on the 22nd Decem­
ber, 1972 regarding seizure of Third
Party goods by Collectorate of Cen­
tral Excise, Madurai and state;

(a) the difficulties which lay in not
laying the requisite information on
the Table along with the reply; and

(b) whether he would now lay it
on the Table?




